
EFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 200/2014 

 

IN THE MATTER OF;- 

M. C. Mehta                                                                           … Applicant 

VS 

Union of India & Ors.                                                        … Respondent(s) 

 
 

INDEX 

 

S.No Particulars Page No. 
 

1. Compliance Report of Directions Dhanbad, Issued by 
Hon’ble NGT in the Order dated 13.09.2024 in the 
Mentioned Matter 

1-41 

 

 

Filed Through 

Saurabh Jain  
Advocate for Respondent 

D2-Flat No.2A, School Lane Road,  
Kalindi Colony, New Delhi-110065 

 Email- saurabhjain.law@gmail.com 
Mob- 9899030099 

Place – New Delhi 
Date – 09-04-2025 

 

41352



141353



241354



341355



441356



541357



641358



741359



841360



941361



1041362



1141363



1241364



1341365



1441366



1541367



1641368



1741369



1841370



1941371



2041372



2141373



2241374



2341375



2441376



2541377



2641378



2741379



2841380



2941381



3041382



3141383



3241384



3341385



3441386



3541387



3641388



3741389



3841390



3941391



4041392



4141393


